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m idd le  class people. B ut, th e  schem e 
has n o t y e t b een  finalised.

Shri S. M. Banerjee: M ay I know  
w h e th e r th e re  is a n y  schem e fo r  h ire  
p u rch ase  system  lo r  housing  fo r  th e  
m id d le  classes?

Start A nil K. Chanda: This p a r ti 
c u la r  schem e w ill b e  o f lo an  financing 
to  b e  rep a id  in  25 y ea rs’ tim e. T his 
is m ore  o r less a  h ire  p u rch ase  system .

Start Panigrahi: M ay 1 know  w h e
th e r  th e  finances w ill be m ad e  avail* 
ab le  from  th e  In su ran ce  C orporation  
op fro m  th e  H ousing  F in an ce  C orpo
ra tion?

Shri A nil K. Chanda: T h e  p re sen t 
p roposal is fo r  loan  financing fro m  th e  
L.I.C.

Shri Thlmmaiah: M ay I  know
w h a t hap p en ed  to  th e  p roposa l of
fo rm ing  a H ousing C orpora tion  as
s ta ted  b y  th e  hon. M in ister d u rin g  
th e  B udget Session las t year?

Shri A nil K. Chanda: W e a re  in
th e  m idst o f p re p a rin g  a  B ill fo r
necessary  leg isla tion  fo r  th e  c rea tio n  
of H ousing C orpora tions in th e  States.

Shri Dasappa: M ay I  know  w h e th e r 
th e  G ov ern m en t a re  considering  th e  
b u ild in g  of houses fo r  th e  low  incom e 
g roup  them selves a n d  re n tin g  th em  
ou t?

Shri A nil K. Chanda: W e have
a llow ed  th e  S ta te  G o v ern m en ts u p  to  
a  lim it o f 25 p e r  cen t o f th e  to ta l 
a llo tm e n t to  b u ild  houses w h ich  th ey  
m ay  h ire  on  o u t fo r  th e  low  incom e 
g ro u p  o r  se ll on a  no-proflt-no-loss 
basis.

Shri Dasappa: M ay I  k now  w h a t 
p ro g ress h as been  m ad e  so fa r?

Shri A nil K. Chanda: I sh ou ld  lik e  
to  h a v e  sep a ra te  n o tice  f o r  th a t.

Industrial Estate, Ganhati

*1846. Start U l a & a r  Kotokl: W ill
th e  M in iste r o f Commerce and Indus
try b e  pleased to  s ta te :

(a ) the progress so far m ade in  the 
Industrial Estate at Gauhati in the 
State o f Assam;

(b ) the amount allotted b y the 
Central Governm ent and the amount 
ac tu a lly  sp en t so far;

(c ) w hen  th e  E s ta te  is ex p ec ted  to  
s ta r t  function ing ;

(d ) w h e th e r  th e  p ro jec ted  E sta te  is 
b e h in d  th e  schedule; a n d

(e ) if  so, w h a t a re  th e  reasons 
there fo r?

The M inister of Industry (Shri 
Mannbhai Shah): (a )  to  (e). A  state- 
m en t is la id  on th e  T ab le  of th e  L ok  
Sabha. [S«e  a p p en d ix  V III. annexure 
No. 15.]

Shri Llladhar Kotokl: F ro m  the 
sta tem en t i t  is fo und  th a t  in  th e  e a r ly  
stages, th e  p rogress o f th e  construction  
of th e  e s ta te  w as d e layed  d u e  to  w a n t 
of b u ild in g  m ate ria ls . I t  h a s  also 
been  s ta ted  th a t th e  p rogram m e w ill 
be  com pleted  b y  O ctober, 1958. M ay 
I  kn o w  w h e th e r a ll th e  req u is ite  
m a te ria ls  h a v e  been  p rov ided  fo r  so 
as to  en ab le  th e  e s ta te  to  b e  com pleted  
by  O ctober, 1958?

Shri Mannbhai Shah: Yes, S ir. As 
has been  s ta ted , construction  h as  com e 
to  th e  roof leve l an d  w e  ex p ec t to  be 
ab le  to  im p lem en t th e  p ro g ram m e  by  
O ctober, 1958.

Shri Llladhar Kotokl: M ay I  kn o w  
w h e th e r  it  is la id  dow n in th e  schem e 
th a t  tra in in g  facilities w ill b e  g iven  
to  th e  indigenous craftsm en  to  lea rn  
m o d em  m ethods in  sm all an d  co ttage  
in d u strie s in  th e  esta te?

Shri Mannbhai Shah: T h a t is n o t 
p a r t  of th is  schem e; n o r  h a v e  w e  a n y  
su bsid ia ry  schem e fo r  tra in in g  c ra fts 
m en. W e do h a v e  p ro d u c tio n -cu m  
tra in in g  cen tres  a n d  a lso  se p a ra te  
in tensive  tra in in g  cen tres  fo r  tra in in g  
p o ten tia l a rtisan s a n d  c ra ftsm en  fo r  
th e  m an u fa c tu re  o f a rticles.

Shri Hem Baraa: May I know the 
a rtic le s  th a t  the estate proposes to
m an u fac tu re?

Start Mannbhai Shah: There is  a
list o f 25 an d  m ore articles w h ich  s r-  
ind igenous in  Assam starting from  

. brass ware, cutlery, agricultural
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fanptir»«»nt« and tools, some of <tw 
m achine tools, electrical motors, etc.

lCaehlM ry tor Sugar Industry
+

/  S h ri V. C. S h u k la :
* \  S h ri R am eahw ar T an tla:

W ill th e  M in ister of Commerce and 
Industry be  p leased  to  s ta te ;

(a )  w h e th e r  i t  is a  fa c t th a t  a  U.S. 
en g ineering  firm  is nego tia ting  w ith  
th e  G o v ernm en t of In d ia  to  secure 
licences fo r  th e  m an u fac tu re  of 
m ach in ery  fo r  th e  su g a r in d u stry  in  
In d ia ; an d

(b ) i t  so, w h a t a re  th e  d e ta ils  o f  th e  
schem e?

T h e  M in ister o f In d u stry  (S h ri 
M anubhai S h a h ): (a )  No, S ir.

(b )  Does n o t arise.

S h ri D am anl: M ay I know  th e  
p re sen t capacity  of m an u fac tu rin g  
sugar m ach inery  in  th e  co u n try  an d  
w h e th er th e  e n tire  p la n t is being  
m an u fac tu red  or p a r ts  a re  only m an u 
factured?

S h ri M anubhai Shah : W e have  
licensed s ix  facto ries in  th e  co u n try  
w h ich  w ill enab le  us to  p roduce by  
1960-61 th ir te en  su g a r p lan ts  fro m  A  
to  Z ev ery  year.

S h ri  D am anl: M ay I  know  th e  im 
p o rts  m ade in  1956-57 a n d  1957-58 and  
th e  a rran g em en ts  m ade fo r  th e  p re sen t 
year?

S h ri M anubhai S hah : I t  w as Rs. 3 i
c ro res in  1955, Rs. 4 7 crores in  1956. 
T he figures fo r  1957 a re  n o t fu lly  
av ailab le . P e rh ap s  i t  w ill be  ab ou t 
Rs. 7*2 crores.

Maheahwarl Mines in Madhya 
Prmdeah

+

{
S h rim ati P a rv a th i K rishnan : 
S h ri N a ray a n a n k a tty  M enon: 
S h ri  S. M. B anerjee :

W ill th e  M in ister o f Labour i« *  
E m p lo y m en t be  p leased  to  s ta te :

(a) w h e th e r i t  is  a fact th a t  the 
M aheshw ari M ines in  M adhya P ra 
desh  h av e  been  closed recen tly ;

(b ) if so, th e  reasons th ere fo r;

(c ) th e  n u m b er of w o rkers invo lv
ed; and

(d ) w h a t steps G overnm ent propose 
to  ta k e  to  reopen  th ese  m ines?

T he P a rlia m en ta ry  S ecretary  to  th e  
M in ister of L ab o u r an d  Em ploym ent 
an d  P lan n in g  (S h ri L. N. M ishra):
(a ) T he C hik la  M anganese M ine of 
M essrs M ahesw ari M ining and  T rad 
ing C om pany N agpur w as closed on 
th e  29th M arch, 1958.

(b ) As th e  lab o u re rs  w ere  n o t paid  
fu ll w ages fo r th e  w eek  ending  
27-3-58 th ey  o b stru c ted  th e  m ovem ent 
of ore. T he m anagem en t app reh en d 
ed serious tro u b le  an d  closed th e  M ine 
on 29-3-1958.

(c) A p prox im ately  1,000.

(d ) On th e  in te rv en tio n  of th e  
R egional L ab o u r Com m issioner, th e  
M ines w as re -o p en ed  on th e  3rd  A pril,
1958 and  an  ag reem en t w as effected 
betw een  th e  parties , on the  4 th  A pril, 
1958.

S h rim ati P a rv a th i K rish n an : M ay 1
know  w h e th er th e  w ages th a t  w ere  
due to  th e  w o rkers h av e  been  paid  
since then?

S h ri L. N. M ishra: As a  re su lt tif
th e  agreem ent, som e pay m en t w as 
m ade  on th e  27th of M arch. T he n ex t 
paym en t w as to  be  m ade on 3rd  April, 
1958.

S h rim ati P a rv a th i K rishnan : T here 
seem s to  be  som e m ism anagem ent 
going on in  these  m ines. M ay I know  
w h e th er th e  G overnm en t a re  in v es ti
ga tin g  in to  th a t  in  o rd e r to  ensure  
th a t  such  closures do n o t tak e  place 
and  these  m ines w ork?

S h ri L. N. M ishra: T here  w as no 
com plain t from  th is  m ine before. O nly 
recen tly , th e  tro u b le  h as a risen  
because of card-holdetB  a n d  n o n -ca rd 
h o ld ers; th a t is on  account o f the  
casual lab o u r’s case.




